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Present : Hon'ble Mr,Justics R.K.Chatterjee, Vice-Chair man

Hon'ble Mr.M.S,Mukherjes, Administrative Member

Re K. CHAKRABORTY & ORS.,
VS
UNION OF INDIA & ORS,

For the applicants : Mr,8.Chatterjee, counsel

Fer the respondents Mr.PsKelrora, counsel

Heard on ¢ 15,5,97 Order on : 15.5.97
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This application is filed by 15 retired ampleyees of

Eastern Railuay for fixgtion ef their pay in terms of the judgment ”:“-
of the Hon'ble Supreme Court in Civil Appeals No, 11042 - 11044 of

1996 Annexure 'A' to the application. Hearing the counsel for both

t he pa;tiss and perusing the application aloeng with all annexures,

we dispose of the application yith 5 directien upen the fespondents

te treat the application itself as 3 repgesentation for the reliefs
Claimed and to pass 3 reasghbd erder within 4 months from the dbte

ef communicatien of the mrgbr. Copy of the application together yith
the annexures as well as the copy of the erder passed today be served

on the respondents by ths petitionersg,
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